
Govemment of Jammu and Kashmir

DePartnrent of taw' Justice and Parliamcntary Affairs- 
Civil Sccrctariat
Srina*8arlJrmmu

Subject:-LitiSstion Reforms and effcctive monitorinS' of Litigltion in Union tcrritory of

Jammu and Kashmir-Appointment of Officcr ln charg{OlC) Litigotion'

GOVERNMENT ORDER NO:-3949-'IK (LD ) of 2026

DATED:- 27 - 03 - 2026

Sanction is hereby accorded to the appointnent of Ofhccr's of

Public works(R&B) Department as offtcer In charge (olc) Litigation for the

cases mentioned in annexure lo this Govemment Order including Contempt

Petition if any, pending beforc Hon'ble Supreme Court of India/Hon'ble High

Courr of J&K and Ladakh/Central Administrative Tribunal or any other forum'

The lerms and conditions of appointrnent of the OIC shall be

govemed by the provisions of Govemmenl Order No' 1673-JK(LD) of 2021

dated 24.03.2021

By- order of Government of Jammu and Kashmir'

No:-LAW-OIC/3/2026

Copy to the:-

sd/-
(Achel Sethi)

Commissioner/Secr€tBry to Covemmenl

Datedi2T - 03 -2026

(Reyaz

Deputy Legal Remembrancer

l. Lcsmcd Advocate G.rl€ril. J&h'

i. rrn.ip"t s".t oty to Hon'ble Licutcnrnt Govemor' Raj Bhawan'

i. toin, ir"r"ory (J&K)' Ministry of Home Affairs' Govcrnmcnt of lndia'

4. Regisuar Ccneral, High Coun ofJlt'K snd Lsdlkh' .,8mmu/SrimEar'

S. prin'cipaf Sccretary to ion'blc Chicf Justicc' HiEh Coun of J&K and fdskh'

6. Principal Secr"tEry to Govcanm'nt. PW(R&B) Dcpsfincnl'

7. Dir€ctor Litigalion, Srin gir/ Jammu'

t. Lsw Oflicer cotrc€mcd

9. Ofnccr In Chargc Liligdio(Olc)'
tO. privatc Secretary to Chicf Socrcury for infonnrrioo ofChicf

I I . Privare Scsrtrry to Commissionct/ Sccralry lrw'
12. lnchrrge Website.

13. Govcmmant Order filc.

14. Concemcd file.
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Anneture to the Government Order No:- 3949JK(LD) of 2026 datcd 27 'Ot'2026'

ICtlc of the cs.rc

o.

llillar PMGSY D
r. Mohd. Qrsim' Erecutivc

P(C) No.5752025 t S Puran Chand

Vs. UT of J&K & Ors.
itlcd M/

Sons
I

hah. Executiver. Farooq Ahmad S

nginecr PW(R&B) Division
ndwura

A. No.919/2023 titl Abdul Rashid Peer Vs

Union Territory of Jammu and Kashmir and

hcrs

ed

h. Aftrb Anwar Erecutiye
trgitreer' PWD (R&B) Divicion'

0u

rbitration Petition No. 50/201

irsons Construction Pvl t,td V/s UT of J&K
7 tided M/s

olhcrs
r. Zubeir Ahmed Drr'
ngineer Public Works (R&B)

rtment Division B

Erecutive024n022 titlcd lWs Shsn

Company Vs. Union TcrritorY of
mu & Kashmir and ors

WP(C) No. 3

onstructlon
a!)t

{.

ShaccY rntr.r S!nj
rKhouDir rstonBPWnccr

/s MBZ-VKGA(JV) Union TerritorY of
& Kashmir and Others

v/s
a|ll ll) ll

5.

retrrY to Govt. PW(R&B)
rtmenl.

r. Mohib Ali Bukhsri, Underasaduq Hussain Dar

ersus The Union Tenitory of J&K and others
A No. 789/2021 tit led T6.

Er. Kcwsl Singh Exccu

GSY Division, Reesi

tive Engineer,liastructure (P) LtdWP(C) No. 42812026 TBA in

s. UT of J&K and ors.

1

Er, Kewal Singh Erccu

ngineer,PMGSY Division, Rersi
tir'e

C) No.4102026 TBA
td Vs UT of J&K and olhers

infrastnrcturc Pvt.

i st e triO Mustgfr Ch

recutlve Enginecr'PMGSY

ivision, RrJourl

owdhary'
WP(C) No.d512026 Abdul llari and Others &

Vs. UT of J&K

()

i Sbrm Lrl. rccutivc

ngincer, PMGSY, Division

mnug!r.

uP(C) No. 550/2026 Prcm Nst

f J&K & Ors

h & Ors.Vs L)Tt0-

Ereculive Engineer. PMGSY

ivision. Rrjouri (rddilioorl Chrrge

i. slrania Mustsfs ChowdhsrY,

f Budhrl)

WP(C) No.560/2026 Jawid lqbal & Anr

s U'l' of J&K & Ors

lt.

nginecr PMGSY Division, Mrhore
r. Anil Malhotra Exccutivc

P(C)No. 55212026 Abdu

s UT of J&K and Ors

I Harneed and Orst2

r. Ilupinder Kumrr
Erecutive Englreer PMGSY Dlvision

lrltmu

I'tnolra
WP(C) No. 43E/2025 Ram S

&K and Ors

ingh Vs. tJT of13.

v

)

3.

Erecutive

8.

W



t4 P(C) No. /2026 Noor Din Khanji and Ors.

s. UT of J&K and Ors

r. Ved Singh' Executive Engineer'

MGSY Division Thathri.

r, Shakti Kumar Executive

ngineer, PMGSY Division'
twar

WPC No. 25512026 Sh. Girdhari Lal vs. UT of
J&K and Ors.

15.

Er. Ved Singh' Executive Engineer,

PMGSY Division Thathri.

WP(C) No. 46112026 Mohd Iqbal & Ors. Vs.

UT of J&K &Ors
l6

Er. Ved Singh' Execulive Engineer,

PMGSY Division Thathri.

WP(C) No. Fresh/2026 M/s Abdul Hamid &
(JV) Vs. UT of J&K and Ors.

Co.

Er. Khalid Amin Qureshi, Executive

Engineer, PMGSY Division Poonch'
18. WP(C) No. 399D026 Ws Rafiq Khan & Zulfkar

Vs UT of J&K & Ors.

Er. Anil Malhotra Executive

Engineer PMGSY Division Mahore
WP(C) No Fresh/2026 Kewal Singh Vs UT of
J&K and Ors.

l9

r. Khalid Amin Qureshi' Executive

ngineer, PMGSY Division Poonch.
20 P(C) No. Freshl2026 Ali Bhader Vs UT of

&K and Ors.

Er. Arit Gupta' Execulive Engineer'

PMGSY Division Ramban.

WPC No. Fresh/2026lnhabitants of Habitation

Kathure, Village Kamet, habitation Nilman,

Shakriyal And Gahri Vs. UT of J&K and Ors.

r. Shahid Mustafa Chowdhary,

ecutive Engineer'PMGSY
n, Rajouri

1"' WP(C) No. Fresh/2026Mohd Maroof vs. UT of
&K and Ors.

Er. Zakir Hussain Zarger' Execulive

Engineer, PMGSY, Division' Doda.
23. PC No.Fresh /2026 Chambail Singh

s. UT of J&K and Ors

r. Atta Mohd Sheikh Executive

ngineer PMGSY Division

Udhampur

WP(C) No.2368/2023 Kala V/s U.T of J&K an

ors

d24

Er. Imran Khan Executive Engineer,

echinery Division, Jammu

WPC No. 44712026 Capital General Agencies

/s U.T of J&K and ors

75.

r. Jagmohan Executive Engineer'

W(R&B) Division R. S. Pura

A No. 206212025 Rajnish Kumar

/s U.T of J&K and ors.
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